
Government of Jammu and Kashmir 
Department of Law, Justice and Parliamentary Aff I 

(Power SecUon) Civil SecrGtarlat a rs. 
Jammu/Srlnagar ' -Notification 

Jammu, 18111 of April, 2018 

SRO 177 .- In exorcise of powers conferred by sub section (1) of section 12 of the 
code of Criminal Procedure, Samvat, 1989, the Govemmont horoby appoint the 
following officel'$ to bo tho ExecuUvo Magistrates of the first class who shall exercise 
all the powers of an Executive Magistrate of tho first class within their respective 
territorial JurisdlcUon shown against oach In District Anantnag:-
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Name of tho Office Designation and place of posting 

S/Shrl 
Mozam AII,KAS District Social Welfare Officer, Anantnag 
Hllal Ahmad,KAS District Panchayat Officer, Anantnag 
Mohd Shafl Zulfkar District Officer,Geology &Minlng,Anantnag 
MohmmadSaleem Rather Dlstrlct Agriculture Officer, Anantnag 

Umor Guizar, KAS Functional Manager DIC, Anantnag 
Zubalr Ahmad Bhat, KAS Functional Manager DIC, Anantnag 
Bashlr Ahmad Bhat Block Development Officer, Achabal 
Suhalb Nalkoo, KAS Block Development Officer, Lamoo 
Mohd Shafl Block Development Officer, QazlgunciNnsu 
Mohd Hussain, KAS Block Development OfficGr Shahabad 
Murtaza Ahmad, Jr. KAS Assistant Labour Commissioner 

Abdul Hamid CTO·i Anantnag 

Mushtaq Ahmad Lone, CTO·II Anantnag 
KAS 
Zaffar.Ahmad Najar AEO, Salla 
Shablr Ahmad uc AEO Wuiler Hama 
Abld Ali Khan AEO Alshmuqam 
Mohd. Altaf Ganle HDO Kokemag 
lshfaQ Ahmad Want HDOShanaus 

AEE Irrigation Dlv. Anantnag Mohd shafl Malik 
AEE POD Achabal FayazAhmad 

AEE, R&B Dlv/Khanabal Ab. Rashid Rah 
AEE, PHE Anantnag Mohammad Ayoub 
AEE, FC Dlv Anatnag Mohd Syed 

khan Nafb Tehslldar Wandovalgam Manzoor Ahmad 
(Promoted) 

Nalb Tehslldar Qammer Sheeraz Ahmad Khan 
(Promoted) 

f J mu and Kashmir. By order of tho Government o am 

Sdl· 
(Abdul Maj id Bhat) 

Secretary to Government, 
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NO: LD (P) 2CP13/01-AN Dated:- 18 • 04 ·2018 
copY to the:-

1. commissioner/Secretary to Government, Revenue Department. 
2. Divisional Commissioner, Kashmir/Jammu. 
3. Registrar General, J&K High Court, Jammu. 
4 District Maglstrato, Anantnag. This Is with reference to his tettar 

. No.DMAIPA/2018/41-44 dated 09-04-2018 . 
s. General Manager, GovemmGent Press, ;r..~-.;. for publication In an 

extra ordinary Issue of the ovemment Gazette 
6. SRO Section, Department of L,J & PA (w.7.s.c). ~ 

(Khursheed Ah~~at) 
eputy Legal Remembrancer, 
Depa~t 5-U&PA 
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